
No.F.36(18)/2012-Judl.
Government of India

Ministry of Law and Justice ..
Department of Legal Affairs '

Judicial Section
*********

New Delhi, 2nd May, 2013

In continuation to this Department's earlier order of even number dated iz"
February, 2013 extending the term of engagement of existing counsel for a period upto
30.04.2013, the President is pleased to further extend, the term of engagement of the
following panel counsel existing as on 30.04.2013, until further orders:-

A. PUNJABAND HARYANAHIGH COURT
(SENIORPANELCOUNSEL)

51. No. Name and address 51. No. Name and address
S/SH. S/SH.

1 ANUPINDER SINGH GREWAL, 2 ASHOK KUMAR AGGARWAL
# 56, SECTOR 27-A,CHANDIGARH HOUSE # 1147, SECTOR 43-

B,CHANDIGARH

3 ASHWINIE KUMAR BANSAL 4 DEVINDER DUTT SHARMA
187, ADVOCATES SOCIETY, SECTOR 49- KOTHI # 355, SECTOR 15-

A,CHANDIGARH A,CHANDIGARH.

5 GEETA SINGHWAL 6 KANWAR ASHWANI KUMAR

KO;rHI # 425, SECTOR 15- HOSUE # 151, SECTOR 49-A,
A,CHANDIGARH ADVOCATES ENCLAVE,CHANDIGARH

i.
',--:-

7 KARMINDER SINGH 8 KULWANT KAUR KAHLON
HOUSE # 1654, SECTOR 7- KOTHI # 39, SECTOR 9-A,CHANDIGARH
C,CHANDIGARH-160 019.

9 NAVEEN CHOPRA 10 RAJIV MALHOTRA
HOUSE # 895, SECTOR-2,PANCHKULA. # 1020, SECTOR 43-B,CHANDIGARH-160

022

11 RAJIV SHARMA 12 RAM CHANDER
KOTHI # 1530, SECTOR 7-C, FLAT # 183, SECTOR 49-A,CHANDIGARH.

CHANDIGARH-160 019.

13 RANJAN SHAHI 14 S.K. PIPAT

HOSUE # 3070, SECTOR 40- SHAILENDRA HOME, # 525, SECTOR

D,CHANDIGARH. 36/B,CHANDIGARH

15 AMAN CHOUDHARY 16 DARSHAN SINGH BISHNOI

113/8-C, CHANDIGARH 130/17, PANCHKULA-134109

17 GURPREET SINGH 18 HARPREET SINGH GHARAUN

195, SEC-21-A, CHANGIARH-160022 4612, DARAHAN VIHAR, SEC-68,
MOHAll, PUNJAB

19 JASVINDER KAUR 20 SANDEEP VIRMANI

33, SEC-5, CHANDIGARH 534, SEC-lO-D, CHANDIGARH

21 SHIV KUMAR SHARMA

27, SUBHASH NAGAR, MANIMAJRA, -- -------------

CHANDIGARH-160101

~ .



-- B. PUNJAB AND HARYANA HIGH COURT
(CENTRAL GOVERNMENT CO~NSEL)

SI. No. Name and address SI. No. Name and address
S/SH. S/SH.

1 ANANT KATARIA 2 2ANIL KUMAR LAMDHARIA
# 1014, SECTOR 46-B, CHANDIGARH # 1360, PUSHPAC COMPLEX, SECTOR

49-B, CHANDIGARH

3 ANIL RATHEE
r:

4 ANU CHATRATH
"

KOTHI # 3918, SECTOR 22-D, HOUSE # 1245, SECTOR 8-C,
CHANDIGARH CHANDIGARH

5 BALBIR SINGH SEWAK 6 BHUPINDER PAL KAUR BRAR
# 262, SECTOR 7A, KOTHI # 1231, SECTOR 44-B,
CHANDIGARH CHANDIGARH

7 D.K. SHARMA 8 DAVINDER K. LUBANA

PUNJAB AND HARYANA HIGH COURT, '# 973, KISHANGARH, I.T. PARK,

CHANDIGARH CHANDIGARH

9 DAYAL PRATAP SINGH RANDHAWA 10 VIVEK SURI,
HOUSE # 229, SECTOR 16-A, HOUSE # 172, SECTOR 16,
CHANDIGARH CHANDIGARH

11 DINESH KUMAR JANGRA, 12 GURMAIL SINGH DUHAN
HOUSE # 2639, SECTOR-15, # 361/12A, PANCHKULA
PANCHKULA, HARYANA.

13 HARDEEP DESWAL, 14 HARPREET SINGH
CHAMBER # 77, PUNJAB AND GHARUAN 4612, DARSHAN VIHAR,

HARYANA HIGH COURT, CHANDIGARH SECTOR 68, DISD: MOHAll, PUNJAB-

166067

15 DAYGEESH KUMAR BHADI 16 HEMEN AGGARWAL

487, ?EC-12, PANCHKULA-134115 HOUSE # 5427/1, MODERN HOUSI9NG
COMPLEX, MANIMAJRA-160 101.

17 HITESH KAPLISH 18 JATINDER SINGH,

HOSUE # 266, ADVOCATES SOCIETY, HOUSE # 2723, SECTOR 37-C,

SECTOR 49-A, CHANDIGARH CHANDIGARH

19 JOGESHWAR SINGH 20 KARAMJIT VERMA,

HOUSE # 3088, SECTOR-38-C, 1253, SECTOR 41-B, CHANDIGARH

CHANDIGARH

21 KEWAL KRISHAN BHENIWALA 22 PARVINDER SINGH GULANI HOUSE #
# 1234, SECTOR 21-B, 3063, SECTOR 19-D,

CHANDIGARH CHANDIGARH

23 PAWAN KUMAR SHARMA 24 PREETI KHANNA

# 3414, SECTOR 38-D, KOTHI # 120, 1STFLOOR, SECTOR 16-C,

CHANDIGARH CHANDIGARH-160 015.

25 RENU BALA SHARMA 26 SACHIN KAPOOR

KOTHI # 1743, SECTOR 34-D, HOUSE # 3514, SECTOR 37-D,

CHANDIGARH-160 022. CHANDIGARH-160 036

27 SANDEEP BANSAL, 28 SANJAY GOYAL

KOTHI # 568, SECTOR 16-D, HOUSE # 11, SECTOR 10-A,

CHANDIGARH CHANDIGARH

29 VIS HAL SHARMA, 30 SHAMMI KHAN

# 1397, PUSHPAK ENCLAVE, SECTOR- # 1442/2, SECTOR 29-B,

49, CHANDIGARH CHANDIGARH

31 SHARMILA SHARMA 32 SUKHDEEP SINGH SIDHU,

# 5446/1, MODERN HOUSING # 5522, SECTOR 38 WEST, CHANDIGARH

COLONY, MANIMAJRA (UTj
CHANDIGARH

33 SURAJ PARKASH, 34 SURJIT SINGH SWAICH

210, GREEN PARK, HOUSE # 204, ADVOCATES SOCIETY,

JALANDHA~/, SECTOR 49-A,
CHANDIGARH.>
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35 SUVEERSHEO~AND, 36
VIVEK SURI

KOTHI # 2040, SECTOR21-C,
172, S~~-16, CHANDIGARHCHANDIGARH-160 021

37 VIBHOR BANSAL,HOUSE# 763, 38 VIKAS CHATRATH·
SECTOR-2,PANCHKULA # 174, SECTOR21-A

CHANDIGARH-160 022.
39 AMRINDER SINGH 40 ANIL KUMAR GAHLAWAT

7232, BATHINDA ROAD 200, SEC-4, MANSA DEVI COMPLEX,
MUKTSAR-26 '. PANCHKULA,HARYANAc'

41 GURINDERJIT SINGH ' 42 ASHOK KUMAR SINGLA
140, SEC-40-A, CHANDIGARH 226, SEC-9, PANCH KULA

43 D.R. SHARMA 44 INDER PAL SINGH DOABIA
1646, SEC-7-C, CHANDIGARH 38, SEC-9-A, CHANDIGARH

45 JASPAL KAUR GURNA 46 KAMLA MALIK
3234, SEC-27-D, CHANDIGARH 1018, SEC-41-B, CHANDIGARH

47 RAJIV KUMAR MITIAL 48
403, BLOCK-E-3, GHS-79, SEC-20,

SANGEETA DUBEY

PANCHKULA
2187/3, SEC-45-C, CHANDIGARH

49 VIKRAM BAJAJ
137, SEC-9, PANCHKULA -

C. CAT, CHANDIGARH BENCH
(Additional Central Government Standing Counsel)

SI. No. Name and address SI. No. Name and address
S/SH. S/SH.

1 Arnrlt Lal Vora 2 G.S.Sathi
305/1, See-44, Chandigarh 2706, See-38-C, Chandigarh

3 K.K.THakur 4 Mohinder Gupta
A-l04, Ivory Towers, See-70, Mohali- 1504, See-43-B, Chandigarh
160071

5 Rakesh Verma 6 Sanjay Goyal
2435-A, Mundi Complex, See-70, 11, See-lO-A, Chandigarh
Mohali-160071

7 Sanjiv Sharma 8 Suresh Verma
224-C, Sec-51-A, Chandigarh 622, See-8/B, Chandigarh

9 Ashwani Kumar Sharma -
1208, Sec-4, Panchkula, Haryana

D. DISTRICT AND SUBORDINATE COURTS, PUNJAB
( Standing Government Counsel)

51. Name and address Distt/Sub. 51. Name and address Distt/5ub.
No. S/SH. courts No. S/SH. courts
1 Biram Jit Singh Barar Faridkot 2 J.S. Pannu Amritsar

Behind Sadar Police Station, 70,-B, Ranjit Avenue,
Manjitinder Nagr, Faridkot- Amritsar
151203

3 Jaswant Kanwal Singh Chhabra Jalandhar 4 Kali Ram Garg Sangrur
718-C, Urban Estate Phase-2, Garg Cottage, Bus
Jalandhar City Stand Road, Sangrur

5 Kewal Kishan Garg Fatehgarh 6 Mithu Ram Gupta Bathinda
Tulsi Nivas, Civil Courts, Quila Saheb 17201, Aggarwal
Road, Amloh-147203 Colony, Bathinda

7 P.O. Sharma Ludhiana 8 Ajit Singh Sodhi Ferozepur
636, Kundan Puri, Civil Lines, . 6-B, Jhoke Road,
Ludhiana-141001 .«. Ferozepur Cantt-

152001.> o-:>
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E. DISTRICT AND SUBORDINATE COURTS, PUNJAB
( Additional Standing Government Counsel).

SI. Name and address Distt/Sub. SI. Name and address Distt/Sub.
No. S/SH. courts No. S/SH. Courts
1 Amaninder Singh Parmar Hoshiarpur 2 Amardeep Singh Gurdaspur

209, Vasant Vihar, DC Road, Shergil
Hoshiapur-146001

!.
71/10, Improvement

.. Trust Colony, Jail
Road, Gurdaspur-
143S21

3 Ashok Kumar Arora Amritsar 4 Ashok Kumar Goyal Sangrur
A-281, Ranjit Avenue, Amritsar B-X/358, St. No. 22,

Prern Basti, Sangrur
5 Ashok Sooden Pathankot 6 Balbir Singh Gil Gurdaspur

14, Sunder Nagar, Pathankot- 502, Adarsh Nagar,
145001 Mandi Gurdaspur

7 D.K. Sharma Jalandhar 8 G.c. Babbar Chandigarh
947, Urban Estate-I, Jalandhar 872, Phase-VII, Sec-61,

Mohall
9 Kashish Sharma Tarn Taran 10 Manjit Singh Chinna Amritsar

691, Block A, New Amritsar, 18, New Dashmesh
Tarn Taran Avenue, Opp. Khalsa

College, Amritsar
11 Navneet Kumar Kapurthala 12 Pawan Kumar Sharma Chandigarh

3, Jagajit Park, Kapurthala- 3414, Sec-38-D,
144601 Chandigarh

13 Rakesh Kumar Barnala 14 Ramji Dass Badhan Hoshiarpur
B-1-1768, Behind Punjab & Sind Sant Nagar, Opp.
Bank, ' Main Branch, Near Mantina Restaurant,
Sukhdevi Mandir, Barnala Nefar Bye Pass,

Chandigarh Road, R.C.
Camp, Hoshiarpur

15 Simran Ghuman Amritsar 16 Sukhdeep Singh Hoshiarpur
51, FF, B Block, Ranjit Avenue, Parmar
Opp. Bachat Bhawan, Amritsar 209, Vasatn Vihar, DC

Road, Hoshiarpur
17 Yogesh Kumar Gupta Ferozepur 18 Vinod Malhotra Pathankot

1/143, Ram Bagh Road, Tonga Gency, Railway
Ferozepur Cantt Road, Pathankon

19 Bhushan Lal Gupta Fatehgarh 20 Darshan Gupta Ludhiana
Halim Kothi, ITI Bus Stand, Bassi Saheb 5263, St. No.3, New
Pathanan. Shivaji Nagar,

Ludhiana
21 Jit Singh Saini Jalandhar 22 Sher Jasjit Singh Bajwa Gurdaspur

150-B, Rannit Nagar, Jalandhar 183, Gurbax Nagar,
City Near Mohan Plaza,

Dera Baba Nanak
Road, Gurdaspur

23 Vishal Bhardwaj Amritsar -
A-691, New Amritsar V.r-:
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F. DISTRICTAND SUBORDINATECOURTS,HARYANA
( Standing Government Counsel)

51. Name and address Distt/5ub. 51. Name and address Distt/5ub.
No. 5/5H. courts No. 5/5H. Courts
1 Ms. Anju Saini Panchkula 2 Dalbir Singh Punia Kaithal

213, Sec-9, Panchkula 506/11, Adarsh Nagar,
..' •.. Kaithal-136027

3 Pawan Kumar Garg Bhiwaniv 4 Aditya Sharma Sonepat
',.',

Hansi Chowk, Bhiwani 888/6, Gali No.6, New
Court Road, Ashok
Vihar Sonepat

G. DISTRICTAND SUBORDINATECOURTS,HARYANA
( Additional Standing Government Counsel)

51. Name and address Distt/5ub. 51. Name and address Distt/5ub.
No. 5/5H. courts No. 5/5H. Courts
1 Anil Khurana Bhiwani 2 Chander Mohan Ambala

Ward NO. 9, Near Guru Sehgal
Ravidas Mandir, Railway Road, 2888, Ward No. 2,
Bhiwani Khera, Bhiwani Ambala City

3 Chander Shekhar Gupta Kaithal 4 Dinesh Kwatra Kaithal
3, Model Town, Jind Road, 175/11, Nehru Garden
Kaithal Colony, Kaithal

5 J.S. Bajwa' Ambala 6 Raj Kumar Sharma Bhiwani
1246,Badshahi Bagh, Opp. Zila Lawyers Chamber No.
Sainik Board, Ambala City 250, District Court

Complex, Bhiwani
7 Subhash Chand Tomar Kurukshetra 8 Jagdish Chander Rewari

1141, Sec-5, Urban Estate, Ch. No. 163, Distt.
Kurukshetra Court, Rewari

~~~.&D
r -,

(Suresh Chandra)
Joint Secretary & Legal Adviser to the Government of India

To

Al'l the above mentioned advocates.
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Copy to:-

Shri Rupinder S. Khosla, Assistant Solicitor General, 226, Sec-16-A, Chandigarh.
Dr. Anmol Rattan Sidhu, Assistant Solicitor General of India, House # 1313, Sector
34-C, Chandigarh-160 022. TeI.0172-2604903(R), FAX:2660498, 9914300002(M).
The Registrar, Punjab and Haryana High Court, Chandigarh.
The Registrar, Central Administrative Tribunal, Chandigarh.r-:
District and Sessions Judge,. Faridkot/Amritsar/Jalandhar/Sangrur/Fategarh
Saheb/Batinda/Ludhiana/Hoshiraptr/Giurdaspur/Pathankot/Chandigarh/Kapurth
aIa/Ba rnaIa/Ta rnTaran/PanchkuIa/K~ith aI/Bh iwanifAmbala/Ku rukshetra/
Sonepat / Rewari.
Cash(LA)Section w.r.t. payment of retainer fee.
Pay and Accounts Office, % LegalAffairs, New Delhi.
The Accountant General, Punjab and Haryana, Chandigarh.
PSto ML&J/PS to Law Secretary/PS to Legislative Secretary.
Hindi Unit for Hindi version of this order.
Guard File/Judicial Section with 5 s/copies.

1.

2.

3.
4.
5.

6.
7.
8.
9.
10.
11.
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(Kishore Kumar)
Section Officer(Judl.)


